
NATIONAL COMPANY LAW TRIBUNAL
NEW DETHI BENCH

NEW DELHI

c. P. NO. B0(ND)08
cA. NO.

PRESENT: SMT. INA MALHOTRA
Hon'ble Member (J)

ATTENDANCE-CUM.ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONA! COMPANY LAW TRIBUNAT ON 09.09.2016

NAME oF THE CoMPANY: sh. Anand Prakash yadav V/s. M/s. Ramprastha properties pvt,

Ltd.

SECTION OF THE COMPANIES ACT: 3971398

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE

@v=

ORDER

Re-notify this case on 23.09.20"16. It-IF\
J".- 'lo^-{.t ;(*

(Ina Malhotra)
l\,lember |udicial


